PAPERS LAID ON THE TABLE (contd)

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT AND THE
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRIMATI
SURYAKANTA PATIL): Sir, on behalf of Shri Chandra Sekhar Sahu, | lay on the Table a copy
each (in English and Hindi) of the following papers:—

(a) Annual Report of the National Institute of Rural Development (MIRD), Hyderabad, for
the year 2007-2008.

(b) Annual Accounts of the Mational Institute of Rural Development (MIRD), Hyderabad,
for the vear 2007-2008, and the Audit Report thereon.

(c) Review by Government on the working of the above Institute.

(d) Statement giving reasons for the delay in laying the papers mentioned at (a) and (h)
above. [Placed in Library. See Mo. L.T. 10828/09]

MATTERS RAISED WITH PERMISSION
Loss of revenue of the Government caused by Swan Telecom

SHRI SABIR ALl (Bihar): Sir, there is a company known as Swan Telecom has given a
licence and it is believed that there are irregularities and under-hand dealings as a result of which
the Government has suffered a loss of tens of crores of rupees. That has to be debated in the
House.

Implementation of the Recommendations of the Usha Mehra Committee

Report on Reservation for SCs
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